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SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).13110/2008
(From the judgenent and order dated 18/12/2007 in CAWP No. 4081 of 2007 and

order dated 29/02/2008 in RA No.52/2008 in CAP No. 4081 of 2007 of The H GH
COURT OF PUNJAB & HARYANA AT CHANDI GARH)

MANG. COM S. S. D. @ RLS COLLEGE & ORS. Petitioner(s)
VERSUS
STATE OF PUNJAB & ORS. Respondent ( s)

(Wth appln(s) for recalling the Court’s order, permssion to file addl.
docunents and with prayer for interimrelief)
(FOR FI NAL DI SPOSAL)

W TH

SLP(C) NO 19927-19928 of 2008
(Wth application for c/delay in filing SLP and office report)
(FOR FI NAL DI SPOSAL)

SLP(C) NO. 16956 of 2008

(Wth appln(s) for exenption fromfiling c/c of the inpugned judgnment and
directions and with prayer for interimrelief and office report) (FOR Fl NAL
DI SPCSAL)

SLP(C) NO 18920-18921 of 2008
(Wth application for c/delay in filing SLP and with prayer for interim
relief and office report) (FOR FINAL DI SPOSAL)

SLP(C) NO. 10873 of 2006
(Wth prayer for interimrelief) (FOR FINAL DI SPOSAL)

SLP(C) NO. 10878 of 2006
(Wth prayer for interimrelief and office report)
(FOR FI NAL DI SPOSAL)

SLP(C) NO. 10879 of 2006
(Wth prayer for interimrelief and office report)
(FOR FI NAL DI SPCSAL)

SLP(C) NO 11498 of 2006
(Wth prayer for interimrelief and office report)
(FOR FI NAL DI SPOSAL)

CONMT. PET. (C) NO. 310 of 2009 in SLP(C) No. 16956/ 2008
(FOR FI NAL DI SPOSAL)

CONMT. PET. (C) NO. 81 of 2010 in SLP(C) No. 16956/ 2008
(Wth office report) (FOR FI NAL DI SPCSAL)

SLP(C) NO 8297 of 2012
(Wth office report)

SLP(C) NO. 10379-10380 of 2012
(Wth application for vacating stay and office report)

SLP(C) NO 690 of 2013
(Wth application for c/delay in filing SLP and office report)

SLP(C) NO 693 of 2013



(Wth application for c/delay in filing SLP and office report)

SLP(C) NO 695 of 2013
(Wth application for c/delay in filing SLP and office report)

SLP(C) NO 696 of 2013
(Wth application for c/delay in filing SLP and office report)

SLP(C) NO 9854 of 2013
(Wth application for c/delay in filing SLP and office report)

SLP(C) NO. 18059 of 2013
(Wth prayer for interimrelief and office report)

SLP(C) NO. 18317 of 2013
(Wth prayer for interimrelief and office report)

Dat e: 12/ 11/ 2013 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTICE H. L. GOKHALE
HON BLE MR JUSTI CE KURI AN JOSEPH

For Petitioner(s) Ni dhi Gupt a, Adv.

S. Janani, Adv.

2]

Jyoti Chahar, Adv.
Adi tya Qupt a, Adv.
for Vi nay Garg, Adv.

Abhi shek Gar g, Adv.
Dhananj ay Gar g, Adv.

S. K. Bandyopadhyay, Adv.
for D nesh Kumar Garg, Adv.

Ashok K. Mahaj an, Adv.
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Jagjit Singh Chhabra, Adv.

For Respondent (s) Puneet Ji ndal , Adv.

Chander Shekhar Ashri, Adv.

Sanj eev K. Bhardwaj, Adv.
Manoj Joshi, Adv.

I rom Danni ng, Adv.

Chander Shekhar Ashri, Adv.

Mbhit Mudgi |, Adv.

for Kul di p Si ngh, Adv.

R K Bansal , Adv.
A. P. Mbhanty, Adv.

Tarjit Singh, Adv.
Vi nay Kuhar, Adv.

Subhasi sh Bhownm ck, Adv.
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S. K. Sabharwal , Adv.

Dr. Si khdev Sharma, Adv.
M . Debasis M sra, Adv.

M. Puneet Jindal, Adv.



Jaspreet Cogi a, Adv.
Brijendra Singh, Adv.

Puneet Ji ndal , Adv.

R K. Bansal , Adv.

Di nesh Verma, Adv.
Saneer Sachdeva, Adv.
Ashok Sehgal , Adv.
For Kai | ash Chand, Adv.
Aman Chaudhary, Adv.
Sat yendra Kunar, Adv.

Jyoti Mendiratta, Adv.
Nar esh Bakshi, Adv.
Anita Singh Kal kal , Adv.
Aditi QGupta, Adv.

Rahul Chaudhary, Adv.
Saneer Sachdeva, Adv.

Sanchar Anand, Adv.
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R D. Anand, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

On the request of the counsel for the petitioners and
the consent of the counsel for the respondents, adjourned to
Novenber, 2013.

(A S. BISHT) (USHA SHARMA)
COURT MASTER COURT MASTER



